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8br1 Acbar: Is it not a tact that 
large quantities of the smaller pieces 
of thLs mango timber are thrown 
away by the plywood factories and 
other factories. and if so, may I know 
whether it would not be possible to 
utilise that material to have paper 
industries started on a small scale? 

8br1 ManubhaJ Shah: Paper indus-
try may not be started. but cheap 
boards, hard-boards, and particle-
boards and different types of plywood 
boards by synthetic can be made from 
them. 

Tea Estates 

.1189 r Shri N. R. Ghosh: 
""\. Shrl p. C. Borooah: 

Will the Minister of Commerce and 
Industry be pleased to state: 

(a) how many tea estates owned 
by Sterling Companies have been 
sold by them during 1955--1960; and 

(b) at what price? 

The Depaty MiIll*teT of Commerce 
and Industry (Sbri SatJsh Chandra): 
The question will be answered by the 
Minister of Finance on a subsequent 
date. 

Circulation of a Brochure Entitled 
"Victory 01 the Five Principles" 

+ 

Shrt Goray: r Shrl Radha Mehan Singh: 
-1190. ~ Shri Kbusbwaqt Rat: 

l Sbri RamJi Verma: 
W in the Prime MIniSter be pleased 
to state: 

(a) whether Government are aware 
that a brochure entitled "Victory of 
the Five Principles" is being circu-
lated in India containing a map of 
South East Asia classifying India still 
as a country 'under imperialist domi-
nation'; and 

(b) if so, what action has been 
taken to counteract the propaganda? 

The Parliamentary Secretary to the 
MiniSter of External Mairs (Shrl 
Sadath All Khan): (a) and (b). Only 
a limited number of eopie!; of the 
pamphlet have rome to the n,:>tice of 
the Government of India. 
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Shri S. M. Banerjee: May I know 
the agency which is circulating in 
India this partict.llar brochur, and 
also whether steps have been taken to 
know the purpos(' of circulation of 
thi:; broehuJ'(··' 

Shri Sadath Ali KbIUl: 1 cannot say 
what the agency IS, but the purpose, 
I suppo.-e, i ~ to give a perverse inter-
pretation of our foreign p01ir\· We 
have taken step'; ll{!nist Ihi,. ;\. far 
as propaganda within India i.s COIH:em-
ed the Ministry of Fi:::,:)e(' gave 
instructions to the Collectors of 
Customs on the 8th February. 1961. 
to seize copies of the pamphlet which 
may be brought into the country. 

Shri D. C. Sharma: Evidently. some 
of the copies have not been seized. 
May I know what is being done to 
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counteract this propaganda, not 
within this country but in other coun-
tries where this brochur is being 
circulated? 

Sbri 8adaih All KhaD: We have 
informed our Missions in Asia and 
elsewhere and cautioned them and 
advised them to contradict this publi-
cation. 

SbrlmaU Bennb Bay: In view of 
the fact that counteracting of this 
propaganda in foreign countries in 
this matter and in other allied matters 
has not been as effective as it should 
be, what steps are being taken to see 
that we have more effective ways of 
counteracting such pernicioUs propa-
ganda? 

Shri Sadath Ali Khan: It need 
hardly be added that our foreign 
policy ov('r the last fourteen years 
has been a standing testimony for our 
detachment from Power Blocs, and 
independence of ud~ ent, and I do 
not believe that thes(' distortions will 
cut much ice. 

Shri Joachim Alva: May I know 
the procedure for circulation of 
material from the Embassies? Are 
these pamphlets flIed with the Publi-
city Section of the External Affairs 
Ministry first just as books and 
magazines are flIed with the censors? 
If they are circulated first to the 
External Affair,,! Ministry, that is, to 
their Publicity S('('tion. can WI' efff."C-
tively check thr"" circulation when 
then' is objectionable matter'! 

Mr, Deputy-Speaker: Order, order 
The hon. Member nped not entc'r into 
arguments. 

Shri Sadatb All KIwI: I could not 
say; what the procedure is; the pro-
cedure varies. Sometimes, they are 
posted by ordinary post and IOme_ 
times they are sent to the Ministry 
of External Aft'airl'. In this particular 
case, I want to make enquiries. 

Sbri KaDp: Have we issued any 
specific pamphlet or brochure ahow-
in, the map of India with the boun-
daries al indicated by K.ac:Mohan 
Line and alJo rueuin, bow prepos-
teroUI are the claiDll ot China in 

regard to our boundaries? Has that 
been circulated in the other coun· 
tries? 

8hrt Sadath All Khan: There is a 
map which forms the" centrepiece of 
this pamphlet. Burma, Nepal, 
Cambodia and Indonesia are shown as 
aligned with socialist countries, and 
in the same group is shown Bhutan; 
then, we are bracketed with Pakistan, 
Thailand, Laos, Philippines and 
Japan. 

Mr, Deputy_Speaker: This has been 
done by others. But what have we 
done? 

Shrl Ranp: Have we done any-
thing in order to pubJicise our own 
map with proper indications as to how 
reasonable our claim tor our boun-
daries is and how unreasonable the 
other claims are? 

Shri Sadath All Khan: As the Houst' 
knows, there are the s('veral White 
Papers and the last r('port of the 
officials' team, and we take every 
precaution and every I'Itep to inform. 

Mr. Deputy-Speaker: Has any map 
bN'n i :sued to show those are.. a. 
ours, which are erroneously bein, 
shown in that map a8 belongin, to 
somebody elsei' 

Sbri Sadatb All Khan: We have 
our map, which show our correct 
position. 

Sbrt Ranp: But, havE' we circulat-
ed our maps? Have WE' taken any 
special !lteps tor circulating our map' 
with necP.IISary explanatory memo-
f'3'1dll and so on, in al IthOrt a form .. 
posl'ribh', 110 that It clln be understood 
by the rest of the world? 

Shri 8a.dat.b AU K ..... : Yes, theae 
are some of the lteptl that we bave 
tak«m. 

Baja MabeBdra Pratap: May I know 
whether this propapnda hu an rt in~ 

to do with our rt'malnin, within tM 
C...ommonW'eelth' 

811 ......... All 1DwI: I do DOt 
think 10. 
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Sbri Tyart: J am sorry I could not 
listen very attentively to the answer, 
but as I understood it, the Parliamen-
tary Secretary meant to say that they 
could not yet locate the origin of 
these pamphletS Or at least the coun-
try from which these pamphlets are 
coming. 

Shrl Sadath All Khan: I shall make 
enquiries as to what the source!! are 
from which this has come. We have 
not received many copies; there are 
only a very few copies, a limited 
number of copies, and as regards 
where these limited number of 
copies have rome from, I cannot say 
offhand, I shall have to make 
enquiries. 

Shrl Tyqi: It is surprising, Even 
the postal stamp will give an indIca-
tion as to the place from which It 
has come, if it has l:ome by post. I 
wonder why that could not be located. 
It Is not a difficult matter, 

Mr, Deputy-Speaker: The Question 
Hour cannot be used for arguments 
and other pressures, 

Shri Chlntamonl Panlgrahi: Do 
the Government of India propose to 
publish any surh map to show which 
cOI;ntries are aligned with whom? 

Shrl Sadath All Khan: I am not 
aware ot any such proposal, 
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Some Hon, Members: In English 
aLso, 

(a) Yes, allotmpl1t of 115 persons 
has been l'an(;d1ed f(11' nOll_payment 
of the first instalment. 

(b) to (d), Tl,,' question of giving 
another opportunity to these persons 
to pay the initial instalment, by a 
date to be fixed, is being examined. 
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SIu1 P. S. Naskar: "nlese people had 
more than five yeaY'" to pay only II) 
per cent of the price of the land and 
they could pay the rest in fltteen 8D-
nual equated instalments, but they d.IcI 




